THE ASSAM COLLEGE EMPLOYEES (PROVINCIALISATION) (AMENDMENT)
BILL, 2023

A
Bill

. . ces (Provincialisation
further to amend the Assam College Employces (Provinci )

Act, 2005.
< S —— Assam
Preamble Whereas it is expedient to amend the Assam Collugc .],mployt-gb Act Mo
(Provincialisation) Act, 2005, hercinafter referred to as the principal Act, in HSZL
the manner hereinafier appearing; i
It is hereby enacted in the Seventy-fourth Year of the Republic of
India as follows: -
Short title, I. (1) This Act may be called the Assam College Employces
extent and (Provincialisation) (Amendment) Act, 2023.
commencement

(2) It shall have the like extent as the principal Act.

(3) It shall come into force at once.
Amendment of 2. 1In the principal Act, in section 2, after clause (h), the following new
section 2

clause (i) shall be inserted, namely :-

(1) “Recruitment Board” means the Assam College Services
Recruitment  Board (ACSRB) constituted under section 6 of the

Act.”
Amendment of 3. In the principal Act, for the cxisting provision in section 6, the
section 6 following shall be substituted, namely :-
“6 (1) The appointment of both teaching and non-teaching posts in
the Colleges shall be made by the Director of Higher
Education, Assam on the basis of sclection and
reccommendation made by the Assam College Services
Recruitment Board (ACSRB) which shall be constituted by
the Government by notification published in the Official
Gazette to exercise the powers and to perform the functions
w assigned under the Act.
'F’;__T (2) The Assam College Services Recruitment Board (ACSRB)
o'y e BT S ARTMEN shall consist of the following members, namely :-
w TT 03 A2y . (1)  To be headed by a person of high repute

from the Academic or Administrative - Chairperson
field, not below the rank of Principal
Secretary to the Government of Assam to
be nominated by the Government of
Assam.
(i) One Vice Chancellor of any existing - Member
State University to be nominated by
Government of Assam,
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G)

4)

(5)

- Membyg,
Sceretay
(1v) One Senioy /\dminislralivc Officer not ;
below the rank of C()mmissioncr and
Sccrclary 10 the (}ovcrnmcm of Assam 1o - Member
NOminateq by the (Jovcmmcnt of
Ssam,
WAL SOy College Principal 14 be nominateq
Yy the Govcrnmcnl of Assam Member
(vi) An CXpert from the fielq of Finance or
‘Nrepreneyy to be NOmMinated by the - Member
TOVernment of Assam,
(Vi) Twg subject CXperts to be Nominated by
the Govcrnmcnl

of Assam as

mierview fequiremen:

per _ Member

he tenure of the Recruitment Board shal] pe for a period of
tWo (2) years.
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